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No. 416 {F.No.404/128/73-1TCC): In exercise of %
eonferred by sub-clanse (iii) of clouse (44) of &
Incone-tax het, 1961 (43 of 1901}, the Central Gd
anthorises Shri M.S. Lajoria who is & Gazetbed Of
Central Governnend, to exercise the powers of o
Officer under the said hct.

24 The appointnent of Shri Joginder Singh ns
Nos146 (FNo0.404/235/72-1TCC) doted 28th July, 16
with effect from 10th Jaly; 1973.

o? This Notification shall eome into force
10th July, 1075,
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Under Secretary to the Go

The Mannger,
Goverpnent of India Press,
New Lolhd.

No.416 (Fdﬂo.404/323/73_mrgc)=
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1. 411 Comisgioners of Incone-tax,

2., 41l fadl. Corsissioners of Income—tox,

3¢ 211 Lirectors of Inspection. :

4. The nirector, ILS(CT) Staff College, Nagpur.

5. The Cumptroller & fmditor General of India, N

6o The Chief Secretary, Government of Rajasthmn,

7. The Acecountant Geperal, iajasthon, Jdaipor.

8. Shbri ¥.B. Venkatnenbramanion, Joint Secroevery
Ministry of Law, New Lelhi. w o

0. A1l Seciions/0fficers in Doard's office.

10. Bulletin Section (3 copiecs).
11. Guard Pile. :
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